P, 'r“_‘am.: _.-M—_ =

[~ Notes of the Rne_gistty =

-_ —-__ = = -

s/ i

S

24.09.2008 -
HON’BLE MR. ASHOK s.ig“"'“ﬁnrgmat
HON’ BLE MRS. MANJULIKA GEUTAM};EJVL_

Shri Shyamal Narain,
counsel for the applicant.

learned
The learned
counsel for the respondents states that
they have received the instructions
with regard to the compliance of the
order, and therefore requests for time
for filing the compliance report.
Accordingly 1 is

29.09.2008.

adjourned to
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(Ashok S. Karamadi)
Member-J

Manjul¥ka Gautam)
Member-A
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